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R. CHAIR AN  o ill conti
ne yor speech net ti e.

CO ITTEE ON PRIVATE E
BERS BILLS AND RESOL TIONS

T enty first Report

SHRI ATI   KRISHNA   SAHI 
nBe sarai) I be to ove

That this Hose do aree ith 
the Tentyfirst Report 0f the 
Co ittee on Private e bers 
Bills and Resoltions presented to 
the Hose on the 8th April, 1981.

R. CHAIR AN The estion is

That this Hose  do aree ith 
the T entyfirst Report of the 
Co ittee on Private e bers 
Bills and Resoltions presented to 
the Hose on the 8th April, 1981.

The otion as adopted,.

1.30 hrs.

RESOL TION RE  DETSLOP ENT 
OF HILL REIONS Contd.

R. CHAIRlftAN  The Hose ill 
no take p frther discssion on the 
Resoltion oved  by Prof.  Narain 
Chand Parashar on 2th arch 1981 
on the Develop ent of hilly reions. 
Since any hon. e bers ant to 
participate in this discssion, I old 
re est hon. eb ers not to  take 
ore than 3 to 4 intes.
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